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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH 	AT HYDERABAD. 

*** 

Ot. of Decision : 19.1.94. 

S. Satish Kumar 	 • . ippljcant. 

Us 

1. Commander Senior Inspector of Naval Arnament 
Naval Armament Inspectorate, 
Kanchanbagh, (po) Hyderabad - 258. 

2, The Flag Afsar Kaman - in - Chief 
Kukhyalaya, 
Pooru Nausena Kaman, 
Uishkapatnam. 	 . . Respondents. 

Whav- 
Counsel for the Applicant 
	: Mr. MirzaçAhmedBai 

Counsel for the Respondents. 	Mr. N.R.Devaraj,t. CGSC 

C CR AM 

THE HON'BLE SHRI A.B. GORTHI 	: 	MEMBER (ADMN.) 

THE HON'BLE SHRI T.CHANDRASEKHARA REDOY : MEMBER (JIJDL.) 

. .2 



a 

O.A. 267/93 	 Dt..of Del 	: 19.1.94 

ORDER 

As per Hon'blé Shri 4.ë. Con, Membr (Admn.) 

The facts 0lf the caèe, aS also the qUestions 
0. 	 - 	..- 	S 	• 	- 

of laws .raiQe theroin. -are sirrilar -±a -. those in. QA.No.255/93 

whj.ch  we h?ve. sparflely disposed of today. Accordingly 
- 

we disposed of this application, also with the,following 

directions to the respondents. 

i) Should the respondents require the services 

of Unskilled Casual Labour, the applicant will be 

engaged as such, in preference to freshers. 

Should there be any vacancy-coming up in a 

regular post under the respondents, the case of the 

applicant will be considered for appointment giving4%.2.. 

preference t 	due to the fact tbasE=-aH i1is SerVie./ 
-k 

with the Despondent organisation2provided isa, otherwise. 

eligible in all respects for such appointment. 

The question of regularly absorbing the applicant 

also will be considered in accordance with the scheme 

that is applicable to Casual Labour employe4 under the 

Ministry of Defence. 

2. 	No order as to Costs. 

(T. CHAN0 
. HARkREDDY7.c  

MEMBER (JUOL.) 

Dated : The 19th Januar 94. 
(Dictated in Open Courtj 
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(As. GOR I 
I  MEMBER(ADMPJ. 

I' 

-t7o(j 



BY 	
COARED By 

CHEcL BY 
APPROVED BY 

IN THE CETpAL ALfl;Iy;TPaTIvL TRIBUNAL H'EPAn;D :8EacT 

THL HCi' BLE ftR O  JU TICE VONEELADPI o 
VICECHAIPMAN 

AND 

ThE HON'BLL IVA.B.GORTHI 

Mn 
THE NON' BLE 'GZ'ANDRASEKFlAR REpDT 

AND 	
MEMBER(J) 

THE HO BLE 	R NGARAJAN SVMBER(A) 

Dated; 	-199 

A/n-11' -.A.No. 

O.A.No. 

Admitt and Interim directions 
Issued 

Allowe -. 	• 

Dispos d of with directions 

Dismissed /rde withdrawfl 
Dismissed 	default 
Rejected/ 

 No order as to cos€s. 
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